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C.P. No. 131/ND/2013

Shri Arun Saxena alongwith Ms. Nalini, Advocates for the petitioner.
Shri Rakesh Kumar, Advocate for Respondent.

Learned Counsel for both the parties informed that the matter is
pending before the Hon’ble Supreme Court and the settlement talks are
going on. Hence, the matter is adjourned for settlement on 22" J anuary,
2018.

The matter be listed on 22" January, 2018.

Date: 14/12/2017 H.P. Chaturvedi,.
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